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()omplaints for Publication of Defence 
Acce.mts Year Book UI4I ale of 

Lottery Tickets in the 0Ilce of 
C.DA., patna 

9065. SHRI RAMAVATAR 
SHASTRI: 

SHRI BHOLA MANJHr: 

Will the Minister of FINANCE 
be pleased to state: 

(a) whether complaints for publi-
cation of Restricted I)efence Ac-
-counts Year Book 1973 in the office 
of the C.D.A., Patha have been re-
-ceived; 

(b) whether there are complaints 
also for sale of lottery tickets; 

(c) whetber permission of Govern-
ment and Competent Authorities had 
been obtained for publica~on of the 
book and sale of lottery tickets; and 

(d) if not, what action had been 
taken by Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRl K. 
R. GANESH): (8) Yes, Sir. 

'(b) Yes, Sir. 

'(c) and (d~. No, Sir. The office 
;bearer.s and members of the Staff, Wel-
fare COmmittee of the ql!ice of Cont-
'roller of Defence Accounts, Patna, 
<who had compiled the Defence Ac-
~ounts Year Book, had been warned in 
writing individually for their having 

!brought out the Book without obtain-
'ing the prior permisaien of the CGIIl-

,petent authority. As regards sale of 
'lottery tickets, permission of the com-
petent al1tboruy was not.~ecessary, in 

'ter'lls. i of iqst~ions is,s~~ ~ the 
!Ministry of 'Home Affairs. 
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Technical CollaboratiOn betweea 
India and Belgium 

9067. SHRI K. MALLANNA: Will 
the Minister of FINANCE be pleas-
ed to state: 

(a) whether some propos8Is for 
technical COllaboration ~tween Bel-
gium and India are under negotia-
tions; 

(b) if so, wl;1ether the Belgium 
Gov.emmen.t bas announced any soft 
loan; and 

(c) if, ,80, ,the terms thereof? 

THE MINISTER OF I'INANCE (SHRI 
n:.A~o CIflI.VtrM):" fa) No 
JlrQPOsals for tecblWlal ,collaboration 




